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givé hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

P ) A.  Detpils of movable asscls |
(Assets In joint name Indlcating the extent of folnt ownership will also have to be
given) ARZOO  MD:IzHAAN
\\\L\"{ : : PARWEEN  HUSSATN
s Description el Spouse Dependant-1 Dependant-2 Dependant-3
e T | ame( Name ete. Name. .
® Cash /.'fg’ooo/.- ‘35000/.- NI N
“(y | Deposits in |
' | ganks, Financial | S B, BV RE-F00H 31 NIL
Lnsﬂmﬂcgs And | Re-$000/- sm,wél
on-Banking Shan§ -
JraBar s | nonsis oo
Companies i
O | Soecuresini 4 P
Shares.in -1 ML NIL NIL NIL NIL
campanies '
(iv) | Gther financial ou
o oo B | RINY: |
NSS, Postal rs- 13,485 N —_— [ - A
Savings, UC | AP veARy
“Policies, ef<
) | Fiotar vehides | ponva &
-l s TR R A el B
make, etc) | BRLFFSHS -
Vi) | Jewellery (give. (0L D-80 g
[ [ e, |Goup. | V0 — ] — =
value) ,
(vily | Other assets, | home A y |
cuch as values s o fg’"—s NI L - o ko
of clalms / - 25000/
intérests

Note: Value ¢f Bonds / shares / Debentures 2s per the (atest market value in Stock
Exchange In respect of listed companies and as per books i the case of non listed

companies should be glven.
* pependant here r_m:ans a person substantially dependent on the income of the

employee.
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B.

[Note: Propertles in joint cwnérship indicating the extent

alsa have to be Indicated]

of joint ownership will

8r.

Description

Spouss

Dependant-1
Name

Gependant-2

Hame -

Dependant-3
Etc. Name

Mo
.U) :

| - Extent (Tota!
‘measurement)

Agricultural Land r's

- Location(s)
- Survey number(s)

-Current market value

NTL

Nama(S5)

NT .

NI L

NTL

D)

: Non-Ag

-Current market value

rlcultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement}

(o)

Bulidings. {Oﬁmmerda!
and residential)
Location(s)

-« Survey [door
number(s)

- Extent (Total
measurement)

- Gurrent market
valua

™)

Houses { Apartments,
etc.
- Lacatlon(s) .
- Survey /door
numbens). -

- Extent {thai
measurement)
- Current market

)

valye
Others (such as
Interest fn property)

|cpived

S—

(2) 1 give hereln below the detalls of my fliabliitles / overdues to puuuc financial

institutions and government dues:-

[Note Please give separate detalls for each item)

- Sr.
Ha.

Description

&)

ﬂ) Loam from Banks

Nimo & sddrexe of Bank [/
ﬂmm:hl MWM‘) {

cll “l;m‘ KPR P

9(31‘_((2 VM

61,00000'/.__

: (li) Loans from financial
tons

(llt) overnment Dues
(a) dues to departments

‘ aommmodatlon

dealing with govemment

NTL

NT

(b} dues to departments
dealing with supply of
water

| () dues to departments

dealing with supply of
electricity
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(d) dues to departments

dealing with telephones
(&) dues to departments
dealing with government A i
transport (including

| aircraft and helicopters) .
' (f) Other dues, If any B e e

v

(b) (i) Income Tax including

surcharge [Also indicate o e 5 :D

the assessment t upto

which Income Tmetum A 2 N ?Hl‘} 5

ﬂied Gl\re also Permanent
per (PAN)]

(i) Wealth Tax [Also ‘

malt;ate the assessment _ —_—

‘year upto which: Wealth ]

%mmm ]
i} Sales Tax [Only In s 1 e e

case of proprietary
{ business]
() Property Tax ——

. |

.GPF{CPF!PwI/NO. 110165365409

Gender - (M/F)

Date of Bith - Fia 11 Tol \[3 33| mommarve
CassfGroup = | C (A/BIC)

_ Cadre -+ [inAR_VIDBAN SABHA %‘TN‘? ' J_

(Full Name é.g. B.AS.-Blhar Administrative Service,
' 8.5.5.- Bihar Secretariat Service etc.)

Home District = | SamAasTIPUR

I hereby declare that the above details are true to the best of my
ow!edge and be!lef.

Signature. MJ{ Q-.\Mﬂ% Bt ;

Narne f Emptoyee: 2D SHANA, P, F USA

PIJCEPRTNPF ...... Deslgnation Op\ﬂ)ﬁf’\ ,Pg} ?F&,Piﬁpﬁﬁi&u ] El‘\

oster MO0 o coartments. AEH AR VIDHAN, SASHA, TATNA-
‘Hate: Pleass sign each page of the declaration. Asset dectaration form

must be In A4 size white paper with computer typed (single side)
in prescribed format. )



